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HIGH COURT OF ORISSA: CUTFACK
NOTICE

No. 111- O1/2025/36 qS Date- 14.02.2025

MODALITIES FOR SELECTION£©IATE OF WRITrEN TEST @!!SEX\?IEW FOR RECRUITMEMm
THE POST OF LAW RESEARCHER (HISTORY) FOR THE CENTRE OF JUDICIAL ARCHIVES OF

ODISHA, CUTTACK PURSUANT TO ADVERTISEMENT NO. 01/2025

The examination for selection to the post of Law Researcher (History) for the

Centre of Judicial Archives of Odisha, Cuttack pursuant to Advertisement No.

01/2025 will be held in two stages viz. Written Test & Interview. The Written Test

shall be of 2 (two) hours duration for 100 marks. The minimum qualifying mark in

the Written Test is 40% of the total marks. Those candidates who qualify the
Written Test shall attend the Interview. The interview shall be of 50 marks and the

minimum qualifying mark is 40% thereof. The marks secured by the candidates in

the Written Test shall be added to the marks secured by them in the Interview to

arrive at the total mark and the merit list shall be prepared on the basis of such
total marks.

The following candidates are provisionally found eligible to appear in the Written
Test to be held on 25.02.2025 from IO,OO AM to 12.OO NOON in the New

Conference Hall of the old building of High Court of Orissa.

NAME OF THE CANDIDATE

ANNAPURNA MOHANTY
ASHOK KUMAR BEHERA
BABU NAIK
KSHIRABDHI TANAYA MOHAPATRA
PRANGYA PRAMITA NAYAK
RANJAN KUMAR SETHI

Admit Cards have already been sent to the candidates in their respective E-mail

Ids. They are to report at the venue at 09.OO AM positively along with their

respective Admit Cards and valid Photo Identity Cards.

The list of candidates who qualifr in the Written Test will be published in the

Court’s Notice Board/ Website by 02.00 P.M. of 25.02.2025. Those candidates who

qualify in the Written Test shall appear in the Interview 04.00 PM onwards on the

same day i.e. 25.02.2025 at the same venue. The candidates are to come prepared

accordingly. The candidates are advised to bring all the origjnal documents /
testimonials in respect of the photocopies they have submitted at the time of

submission of Application FoIUIS for document verification.
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For updates in connection with this recruitment process, candidates are

advised to visit the Court’s website regularly.

By of(iea /

th\'q ""
Registrar, Examihation

Memo No. 36 q6(D //Date- 14.02.2025
Copy forwarded to:
Notice Board of the Court.
Superintendent, Computer Section with a request to upload the above notice
in the Court’s Website.

1)

2)

Registrar, Exa/mination
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